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Shifting of Advertiscrs from Doordarshan
to Star T.V.

175. SHRIMATI VEENA VERMA:

SHRI RAJUBHALI A.
PARMAR:

SHRI MURLIDHAR
CHANDRAKANT
BHANDARE:

Will the Minister of INFORMATION
AND BRQADCASTING be pleased to
statc:

(a) whether Government have taken
note of the recent shift by scvcral up-
markct advertisers from Doordarshan to
Star-TV; and

(b) if so, what stcps have been taken
or arc becing taken to stop such diversion?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS): (a) Government has taken note
of the fact that in addition to
advertiscment over Doordarshan, some
up-markct products arc being advertised
over Srar-TV.

(b) It is Doordarshan’'s  constant
endcavour to tclecast more interesting
and cntertaining programmes leading to
gencration of more revenue.

Criteria for Gradation of Films for
Tclecast on Doordarshan

176A SHRI MD. SALIM:

SHRI KRISHNA KUMAR
BIRLA:
SHRI GHUFRAN AZAM:

Will the Minister of INFORMATION
AND BROADCASTING bc pleased to
state:

(a) what are the criteria adopied for
the gradation of films for the purpose of
telecast on Doordarshan ‘and who are
officers doing this job;
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(b) whether Government are aware
that the pcrsons involved were earning
Rs. 5 lakh a week by selecting
questionable films or through bogus
grading; and

(c) if so, what are the details of the
violations of rules and regulations
detccted and what is the reaction of
Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS): (a) Selection Committees
consisting of non-official members judge
and grade the films tclecast on the
National nctwork on the basis of the
overall quality of the film.

(b) No such complaints have been
reccived.

(c) Docs not arise.

Missing Official Tapes in Doordarshan

177. SHRI MD. SALIM: Will the
Minister of INFORMATION AND
BROADCASTING be plecased to state:

(a) whether it is a fact that in
Doordarshan official letters and tapes/
films submitted over the past thrce years
are missing, and

(b) if so, what is (he reaciion of
Government thercto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRUA
VYAS): (a) and (b) It has been reported
that some official letters and tapes efc.
are not immediately traceable in Deihi
Doordarshan. Efforts are being made to
locate these.
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Allocation of more time for Bengali
Programmes

179. SHRIMATI SARALA MAHE-
SHWARI: Will the Minister of
INFORMATION AND BROADCAST-
ING be plcased to state :

(a) whether there are any proposals for
allotting more time for broadcasting
Bengali  programmes from  AIR’s
Guwahati and Dibrugarh Centres;

(b) whether there is any proposal to
allot more time for Bengali programmes
on Doordarshan’s Guwahati Centre; and

(c) if so, what are the details in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS) : (a) No, Sir.

(b) No programmes in ~Bengali are
telecast from Doordarshan Kendra,
Guwabhati.

(c) Does not arise.

Strike by Doordarshan Staff

180. SHRIMATI KAMLA SINHA:
DR. BAPU KALDATE:
SHRI H. HANUMANTHAPPA:
SHRI GURUDAS DAS
GUPTA:
SHRI CHATURANAN
MISHRA:

Will the Minister of INFORMATION
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AND BROADCASTING be pleased to
state :

(a) whether the production staff of
Doordarshan went on a nation wide
strike from = September 15-17-1992 to
press for their demands including full
autonomy for the clectronic media;

(b) if so, what were their precise
demands;

(c) what is Government's response
thereto; and

(d) whether the Doordarshan
authorities have decided to enforce the
principle of “no work-no pay” against the
agitating staff?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS): (@) and (b) A section of
Doordarshan programme production staff
had resorted to ‘Cease to work’ from the
15th to 17th September, 1992 to press for
their demands as in the Statement (see
below).

(c) and (d) While government would
consider all reasonable demands fairly,
any attempt to disrupt work would be
dealt with according to the Government’s
standard instructions and rules.

Statement

Demands made by the Doordarshan
Programme Production Staff

1. Autonomy  before privatisation.
Prasar Bharti to be implemented
before 14.11.92, on the basis of
bifurcation of Doordarshan and All
India Radio.

2. Vertical bifurcation of Doordarshan
and All India Radio immediately.

3. Regularisation of all Artistes, Staff
Artistes  including TV  News
Correspondent, TV Assistant News
Correspondent,  Assistant  News
Editor, Reporters, Production
Assistants, News/Film Librarian and
Cameraman, Presentation Announcer.

4. Special Duty allowance for all
Doordarshan employees in North

East Region. Disturbed Area
Allowance to all Doordarshan
employeces working in  Punjab,



